C ENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

0O.A.Ne,31 of 1994
Friday this the 25th ay of February,1994
CORAM
The Hon'ble Mr.Justice Chettur‘Sankaran Nair,Vice Chairman

The Hon'ble “r,P.V,Venkatak ishnan, Adn inistrative Mamber

- Annamma Vargl’m se

Assistant 2Zcceunts Officer,
Office of the RegienalPrevident : :
Fund Commissiener, Ernakul am. eesesApplicant

(By Advecate Mr.V.Krishnakumar)

rep. Mr.K.Balachandran

Vs.

1. The Central Prevident Fund G@mmlSSi®n¢r,

2. The Rq;i@nal Provident Pund
Commissioner, Trivandrum.

3 . S‘ﬂt. Ka Pa Radh anma, AAO, SR*O
Provident Pund Office, Calicut.

4, Snt. K.Saraladevi, AAD, SROD

Provident Fund Office, .
Kalecr, Ernakulam, Y

5; Snt...oK¢ S&ra' Eg‘OQ
Prevident Pund Cffice
Kaloor, Ernakulum. ‘ ....Resoond@nts

(By ~#dvecates: l.Mr.Madhuseodhanan fer R.1&2)
2.Mr,P,S.,Biju fer R.3&4) '

OQRDER
CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN,
fpplicant challenges the tfapsfers granted to
Respondents 3 to 5 in preference te her., Shri
N.Thiruvengadathan has filed an affidavit as authorised
by secend respondent statings |

"Applicant can be pested as Assistant Acceunts
Officer at Trivandrum in the vacancy which
will arise on 1.4,94." '
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2e We recerd the umdertaking. It is unnecessary
te issue any directions in this applicatien. We counsel

respondents 1&2 te adhere te t heir undertaking.
3. Applicatien is dispesed of. No costs.

Dated 25th February, 1994, .
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P.V o« VENKAT AKR TSHINAN CHETTUR SANKARAN NAIR({J)
ADMINISIRATIVE MEMBER VICE CHaIRMAN

ks252.



